
GOVERNMENT OF INDIA 
MINISTRY OF TRIBAL AFFAIRS 

RAJYA SABHA 
UNSTARRED QUESTION NO- 2858 
TO BE ANSWERED ON- 12/08/2026 

  
PROGRESS UNDER PM JANMAN FOR DEVELOPMENT OF PVTGS 

  
2858 DR. RAMRAO SAKHARAM WADKUTE: 

DR. KAVITA PATIDAR: 
SHRI BANSHILAL GURJAR: 

  
Will the Minister of Tribal Affairs be pleased to state:  
  
(a) the progress made under Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM JANMAN) for the 
development of Particularly Vulnerable Tribal Groups (PVTGs);  
  
(b) the key interventions in health, education, housing, connectivity and livelihood support provided to PVTG 
habitations; and 
  
(c) the number of beneficiaries covered and infrastructure projects completed since the launch of the PM JANMAN 
scheme? 
  

  
ANSWER 

  
MINISTER OF STATE FOR TRIBAL AFFAIRS 
(SHRI DURGADAS UIKEY) 
  

(a) to (c) Pradhan Mantri Janjati Adivasi Nyaya Maha Abhiyan (PM JANMAN) aims to provide basic facilities to 
improve their socio-economic conditions such as safe housing, clean drinking water and improved access to 
education, health and nutrition, road and telecom connectivity, electrification of unelectrified households and 
sustainable livelihood opportunities for the development of 75 Particularly Vulnerable Tribal Group (PVTG) 
communities residing in 18 States including Gujarat and one Union Territory. These objectives are being met 
through 11 interventions implemented by 9-line Ministries. The details of the benefits given under PM JANMAN, 
as on 30.06.2026, Ministry-wise & State-wise, are given at Annexure I. Ministry of Tribal Affairs through the State 
Governments/UT Administration/departments has undertaken habitation level data collection exercise through PM 
Gati Shakti mobile application to estimate PVTG population figures and infrastructure gaps in order to cover PVTG 
population residing in villages & habitations covered under PM JANMAN. Based on the data captured, State/UT- 
wise, PVTG villages, habitations and population is tabulated at Annexure II. The actual number beneficiaries to be 
covered under the abhiyan is subjected to eligibility criteria of specific guidelines of concerned interventions as per 
norms approved.  

  
  
  
  

 

 

 



 

Annexure I 

 
State-wise, intervention-wise progress under PM JANMAN as on 30.06.2026. 
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Annexure – II 

Number of PVTG households and PVTG population based on the mobile application-based 
habitation survey by State Governments / UT Administrations/department.: 

S.No Name of State PVTG HHs PVTG Population 
1 Andaman & Nicobar Islands 59 191 
2 Andhra Pradesh 150816 522285 
3 Bihar 2037 8839 
4 Chhattisgarh 67810 234986 
5 Gujarat 32162 153524 
6 Jharkhand 98866 403667 
7 Karnataka 16068 57605 
8 Kerala 8494 29537 
9 Madhya Pradesh 367273 1385266 

10 Maharashtra 165542 674918 
11 Manipur 7295 44694 
12 Odisha 73092 312654 
13 Rajasthan 38982 147020 
14 Tamil Nadu 88919 367651 
15 Telangana 17967 65953 
16 Tripura 66150 275454 
17 Uttar Pradesh 815 3527 
18 Uttarakhand 14287 95870 
19 West Bengal 19991 68720 

Grand Total 1236625 4852361 
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